“ITEM NO. 11 COURT NO. 2 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

TRANSFER PETI TION (CRL.) NO(s). 232 OF 2011

PREM NARAI N SHUKLA @ SONU & ORS. Petitioner(s)
VERSUS

ANUPAM Respondent ( s)

(Wth appln(s) for ex-Parte stay, exenption fromfiling OT.)

Dat e: 30/06/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A. K. PATNAI K
( VACATI ON BENCH)
For Petitioner(s) Ms. Deep Shi kha Bharati, Adv.

M . Ani sh Kumar Gupt a, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

The transfer petition is dismssed.

[ Charanjeet Kaur ] [ Savita Sainani ]
Court Master Court Master



